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(b) if so, the details thereof; and
(c) his reaction thereto?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI P. SHIV SHANKER): ‘a)

No, Sir.

(b) ang (c). Does not arise

Hindi Films refused Permission by
v Censor

3376. SHRI BHEKHABHAI: Will the
Minister of INFORMATION AND,
BROADCASTING bh2 pleased tu lay
a statement showing:

(a) the number and names of Hindi'
films in which the censoring authority
refused permission for screenmng in
India during the last three years;

(b) the number and names of films
where the Films Censer Board re-
censored the film during the above
period;

(c) whether any complaints have
been received against some films; and

(d) if so, the number of >omplaints
and the action taken thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRIMATI
RAM DULARI SINHA):(a) The
following fauirteen short and feature
films were refused censor certificate
by the Boarg of Film Censors since
beginning of Calenday year 1977:--

1. Khel Khilari Ka (Hindi)
2. Darwaza (Hindi)
3. Dil Aur Patthar (Hindi) (Revi-

sed,
4. Ladki Jawan Ho Gayee (H'ndi)
(Revised)
5. Trailer of Kissa Kursi Ka
(Hindi)

6. Private Life (Revised) (Hindi)
7. Chetna Do Rahe per (Hindi)
8. Janni Dushman (Hindi).
9. Adiyug (Hindi)
10. To Mari Mein 'I:era (Hind1)
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11. ‘7 (Hindi)

12. Hinsak Tatwonse
(Hindi)

13. Trailer of Jalan (Hindi)

14, Trailer of Aur Kaun (Hindi)

Sawadhan

(b) Following eighi films were later
certified by the Board in thei, subse-
quent revised or re-rcvised versions;-

1. Khel Khilari Ka (Revised)
2. Darwaza (Revised)

" 3. Dil Aur Pattha, (re-revised)
4

. Ladki Jawan Hg Gayee (Re-
revised)

5. 77 (Revised)

6. Trailer of Jalan (Revised)

7. Trailer of Aur Kaun (Revised)
8. Adiyug (Revised)

Film Jani Dushman (Hind:) was
certifieq by the Board after voluntary
deletions were carried out by the pro-
ducer as a result of ‘Consent Agree-
ment’ reached in the Bombay High
Court against the orde-s of the Board
of Film Censors and the Central Gov-
ernment,

(c) No complaints with 1e3. A to
these films have been receiveg »v lhe
Board.

(d) Does not arise.
Atgr gy ofwd v

3377. o waww fog Wt s
feark ¥} ag T &7 3w FG w5

(%) @Yz qg7 afvmrsar & fmte a3
A gaared suAFTA TR, WX

(@) 37 9z fradc wfor @ & v @
5Yr 359 agy %0 fAer€ |wAr A gnh ?

fewf wat (s ¥<aiea) ;@ (w)
o7 (&) . TR AIETS & A ane oy
F ATZTALH T3 2,500 *FEaT da w1 fafay
51 & fao Mg foard ofedioar & &y
2 | NTASAT-NEGIT FAATA WIATT  ATT
soTelt & 9T WY gFoior & gatE e
AT Ao A 269 AU v A S 0 wro-
fra &1 T FW wadfws s wiee





